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of India in Rajiv Gandhi Khel Abhivan (RGKA). There 1s already a provision of upto
5% reservation for sportspersons in Group C and D of the Central Government.

Damaged SAI complex at Kokrajhar

313. SHRI BISWAIJIT DAIMARY: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) whether the Ministry is aware about the damaged Sports Authority of India
(SAT) complex at Kokrajhar of Bodoland,

{(b) if so, the reasons for not taking anysteps for renovating it;
{c) 1ifnot, the reasons of communication gap; and

{(d) whether there is any planning to upgrade/modernize the SAI complex,
Kokrajhar?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS
AND SPORTS (SHRI SARBANANDA SONOWAL): (a) to (d) Yes,Sir. The
Govemment 1s aware of the need for undertaking large scale repairs, maintenance and
renovation work in Sports Authority of India Special Area Games (SAl - SAG) Centre
at Kokrajhar. A project amounting to ¥ 10.23 crores for repair and renovation of the
centre has been approved by the Governing Body of SAI at its 44th meeting held on
25th May, 2015.

STCs in Uttar Pradesh

314. SHRI AMBETH RAJAN: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

{a) the details of Sports Authority of India (SAT) training centres located in the
State of Uttar Pradesh;

{b)  whether Sports Authority of India Training Centers (STCs) are sufficient in
the State of Uttar Pradesh proportionate to its population;

{c)  if so, the details thereof and if not, the reasons therefor; and

{d) thetournament/event-wise details of the medals/trophies won by the athletes/
players trained in the STC (Sports Authority of India Training Centres) located in the
State of Uttar Pradesh during the last three years?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL): (a) The Government, through various



